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SHRIMATI WANSUK SYIEM (Meghalaya): Sir, | also associate myself with the
mention made by the hon. Member.

SHRI M. SHANMUGAM : Sir, | also associate myself with the mention made by
the hon. Member.

SHRI RIPUN BORA : Sir, | also associate myself with the mention made by the
hon. Member.
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Death of birds due to pollution from refinery of the Sambhar
Salts Limited, Rajasthan
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OBSERVATIONS BY THE CHAIRS
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I would like to translate it into English also. Some people have developed a habit of
disturbing the House by addressing their point of view and insisting it beyond a point
and then stalling the House for a variety of reasons. And, then, the Chairman adjourns
the House because | do not want the ugly scenes to be seen by the people of this
august House. That is my weakness or my strength or my conviction. Then, Members
think that if the issues are not taken up today, these would be taken up automatically
tomorrow. Here after, except on a very special permission, like, | have given to Shantaji
just now — because only three minutes are left and | have to make this observation

today itself — these would not be repeated again. This is one.



